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Delhi School Education (Amendment) 
Bill, 1976

3127. KUMAR1 KAMLA KUMARI: 
WU1 the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state:

(a) whether Government propose 
to introduce the Delhi School Educa> 
tion (Amendment) Bill, 1976 during 
the current Session; and

(b) if so, by what time?

THE DEPUTY MINISTER IN THE 
MINISTRY OP EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
» . K  YADAV); (a) and (b). Govern-

ment propose to introduce a Bill to 
amend the Delhi School Education 
Act, 1971 as early as possible. How-
ever, qo  time limit can be indicated 
at this stage.

Establishment of Co-operative Sugar
Factories in Maharashtra

3128. SHRI ANNASAHEB GOT- 
KHINDE: Will the Minister of AGRI-
CULTURE AND IRRIGATION be 
pleased to state:

(a) position regarding the proposals 
for establishing co-operative sugar 
factories in Maharashtra, pending 
clearance with the Centre in general; 
and

(b) position regarding Atpadi Saha, 
kari Sakhar Karkhana, Atpadi, district 
Sangli and Kagal Sahakarj Sakhar 
Karkhana, Kagal, district Kolhapur?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI SHAHNAWAZ 
KHAN); (a) and (b). Applications 
for licence for the establishment of 
four cooperative sugar factories at
(i) Kagal, district Kolhapur, (ii) At-
padi, district Sangli, (iu) Shirpur. dis-
trict Dhulia, and (iv) Naldrug, teiufe 
Tuljapur, district Osmanabad, are 
pending final disposal. The proposal 
relating to Naldurg was rejected but 
the applicant has represented against 
it. The representation would be con-
sidered on receipt of the State Gov-
ernment’s views. In the other 3 cases 
also, a further reference has been 
made to the State Government.
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Summer Water Scarcity in Delhi

3130. SHRI R. N. BARMAN: Will 
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether with the on-set of sum-
mer, water scarcity in Delhi has once 
again started;

(b) whether the proposed experi-
ment of supplying water for 24 hours 
has been made and if so, outcome 
thereof; and

<c) what steps are being taken to 
maintain at least normal watsr supply 
to all the regions of the capital?

THE MINISTER OF WORKS AND 
HOUSING AND PARLIAMENTARY 
AFFAIRS (SHRI K. RAGHURA- 
MAIAH): (a) No, Sir.

(b) Water supply for 24 hours is 
being given a trial in areas like Civil 
lines and South Delhi However, 
existing system does not have suffici-
ent capacity to ensure M hours «up~ 
ply in the entire Union territory of 
DelM,

(c) The following steps Wirt been 
taken by the Wfetor Supply and Se-
wage Disposal Undertake;-*

(i) The total supply of drinking 
witter has been raised from 
105 mgd (million! gallon* jper 
day) ^  last year to 200 mgd 
at present.

(ii) Additional 5 mgd water will 
be provided soon with the 
commissioning of two Ran- 
ney Wells in Indraprastha 
Estate.

(iii) A special leak detection cell 
has been started for immedi-
ate repair of leakage etc.

(iv) Patrolling on the water mains 
has been intensified to avoid 
any mishap and to check 
leakage in time.

(v) Emergency control rooms 
have been set up in all the 
Zonal offices of Municipal 
Corporation of Delhi for re-
dressing the complaints of 
the public. In addition to 
these, three other control 
rooms have been opened for 
round the dock service.

(vl) Most of the free public water 
hydrants have been closed 
with the result that pressure 
in the supply lines m various 
areas has increased.
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